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12.29 hrs.
STATEMENT BY PRIME MINISTER

Cirtain Irregularities and Transtions in
Banks and Other Financial Institutions

[English)

THE PRIME MINISTER (SHRI P.V.
NARASIMHA RAQ): Mr. Speaker Sir,

The events that have unfolded in the
last few months in the financial sector of the
country have caused grave anxiety to me
andthecountry atlarge. The ramifications of
this matter have to be thoroughly proted and
effective measures taken so that tha basic
integrity of the financial institutions of the
country is not jeopardised and the new
economic initiatives taken by the Govern-
ment to strugthen and accelerate the eco-
nomic growth are in no way inhibited. My
Government has been taking concrete and
effective steps at every stage in the last few
months as required in the circumstances.
The inquiry by the CBI and action by the
Special Court will be pursued and whatever
is required to be done as a consequence
thereof, shall be done.

While this aspect is being fully attended
to, | feel that there is need for a comprehen-
sive inquiry through the instrument of Parlia-
ment which not only fully establishes Parlia-
mentary supremacy but also provides an
effective safeguard to protect the country’s
interests. We have had consultations with all
political parties in Parliament and there is
consensus on the desirability of settingup a
Joint Parliamentary Committee in this re-
gard. lam, therefore, requesting the hon'ble
Speaker to proceed with the formation of a
joint Parliamentary Committee and entrustit
with thetask | have mentioned which may be
completed within a reasonable time.

Iwould like to assure this august House

that my desire and purpose remain, as they
have been so far, t unravel the truth and
ensure the smooth transformation to a vi-
brant economy in the larger interests of the
nation.

SHRI TARIT BARAN TOPDAR (Bar-
rackpore): First of all, you dismiss the Fi-
nance Minister who is responsible. (/nterrup-
tions)

12.48 hrs.
RE: FIRING ON LABOURERS IN BHILAI

SHRI SAIFUDDING CHOUDHURY
(Katwa): Sir, | want to raise a matter regard-
ing the incidentthat had happenedin Chhat-
tisgarh and noton this. What is the outcome
of the discussion that had taken place sofar
on Bhillai?

SHRI SOMNATH CHATTERJEE
(Bolpur): Sir, the Government must respond
to this. This is a very serious matter. Sir, so
many workers had been killed by firing. Let
us know whatthe Government is doing inthe
matter.

SHRI SAIFUDDIN CHOUDHURY:
Twenty-five people had been killed. Don't
you think that will spoil our image?

THE MINISTER OF HOME AFFAIRS
(SHRIS.B. CHAVAN): lam ready to make a
statement.

SHRI SOMNATH CHATTERJEE: To-
day?

SHRI S.B. CHAVAN: As soon as the
information is made available to me, | will
make the statement. (Interruptions)

SHRI SAIFUDDIN CHOUDHURY:: Let -
us have a discussion on Bhilai massacre.
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(Interruptions)
[Transiation]

SHRIMATI SUMITRA MAHAJAN (In-
dore): Mr Speaker, Sir, it's really a matter of
great sorrow that a wrong picture is painted
and presented out of matters not linked with
one another. Thers is absolutely no connec-
tion between the Bhilai massacre or agita-
tioncarried outby Chhattisgadh MukiiMorcha
andthe murder of Guha Niyogi. The Govern-
ment of Madhya Pradesh has already....
(Interruptions).. Please havethe patienceto
listen. The Government of Madhya Pradesh
has already referred the case to C.B.I for
inquiry.. (Interruptions).. There were nine
demands of the Chhattisgadh Mukti Morcha
which had been carrying out an agitation.
They met the Labour Commissioner from
time to time and held talks. | would like to be
very brief.. (Interruptions) There was a
meeting in Indore and after having negotia-
tions with their leaders eight out of nine
demands were accepted. An agreementwas
reached on eight demands concerning with
the career of the labourers, their Provident
Fund and loan. The remaining demand re-
lated to the retrenched labourers from vari-
ous factories numbering 800 in one factory
while 400 in other and somewherethey were
500. This demand was also being consid-
ered. When preparations were made for
launching agitation on the 25th May. The
hon. Minister of Industry Shri Kailash Joshi
wentto Raipuron 22nd May. He had a detail
talks with their leaders and solution was
found out. They were ready to suspend the
agitation, sessions of talks were, however.
still held, efforts were being made to find out
some solution but a crowd of people started
assembling there on the 29th June and all of
a sudden thousands of people gathered
around rail line there on the first July without
giving any prior notice. Some of whom were
labourers. There people were putting on
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helmets andthey sat onthe entire railline. As
you know stone pieces are laid by the sides
of rallline. ‘Rail-Roko’ agitation and ‘dharna’
started in the morning at quarter past nine
which continued till evening with the result
10-12 trains each were stranded on both
sides of the track (Interruptions).

SHRI CHANDULAL CHANDRAKAR
(Durg): There was a firing there without any
reason. (Interruptions).

SHRIMATI SUMITRA MAHAJAN: First
of all you please listen. On one side of the -
track the Sarnath Express was there and
many trains including goods trains were
stopped behind it. Thousands of travellers
including women in the trains were facing
great hardship.Wormen and children were
alsotravelling andthe children were restless
for water and milk. It was scorching heat.
Eftorts were made twice orthrice to convince
the agitating labourers. Inthe meantime, the
labourers resorted to heavy stone throwing
causing damagatothe Sarnath Express and
when the question of security of the travel-
lers arose, the police officers present there
including the collector tried to pacify the
people. They had also to face heavy stone
throwing. The labourers attacked some po-
licemen with lathis. A police inspector * who
want to pacify the people was coming back
when he found that they were not being
convinced fell down there when his leg struck
something. When hefelldown, the labourers
gathered around him and beat him to death.
Wt is truth.. (Interruptions) it is a reality, All
kinds of elements joined the agitators and a
terrific situation arose after the death of the
police officer. The dharnacontinuedfornearly
81010 hours. Thentrargas shells were burst
but it also proved futlg. They were warned
and shown banner again and again. When it
was found that travellers were harassed for
10 hours, a police inspector was killed, po-
lice personnels were being injured, heavy

*Not recorded.
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stone throwing continued as stone-pieces
were already there by the side ofthe railline,
and a situation of insecurity emerged all-
around in such a manner that no measure
was proving fruitful. Then the police first fired
inthe airand when even this proved ineffec-
tive, they had ultimately to fire but only 15
people have been killed out of those injured.

One thing is worth considering in the
whole series of inciredents and it has to be
seen in this light that is there a clash for
leadershipinthe Chhatisgadh Mukti Morcha.
Here it is very essential 1o investigate that
there are some people, one of themis® who
have no source of income and such anti
socialelements are spreading such rumours.

[English]

MR. SPEAKER: The name will not go
on record.

[Translation)

SHRIMATI SUMITRA MAHAJAN: Mr.
Speaker, Sir, the hon. Chief Minister imme-
diately rushed there and an impartial judicial
enquiry was announced.

Mr. Speaker, Sir, | feel very sorry at the
disbelief we show today and say that the
inquiry should be done by the judges of the
Supreme Court and not by the judges of
Madhya Pradesh; this meansthat we do not
have faith even in the Court. But we have
faith in the Court The hon. Chiel Minister
immediately announced reliefforthe injured
persons anda relief of Rs. 10thousand each
for the families of the deceased has also
been announced The hon. Chief Minister
himself went to see each injured person and
ajudicialinquiry has been announced. Inthe
end | would likelotell that whosoever he may
be, a Chief Minister or any other person, a
citizen of India who is brought up under
Indian Culture would never like to indulge in
such amassacre and would never like tokill
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people. We are not the lineage of Taimur
Lung or Babur that we would kill people. We
have been brought up under Indian Culture.

| would like to say this much that steps
havebeentakenthere accordingtothe need
of the situation and the process of judicial
enquiry hasstarted. The sufferers have been
provided with relief, so no effort should be
made to spread any rumour.

SHRI DILEEP SINGH BHURIA
(Jhabua): Mr. Speaker, Sir, the incident that
was occuredin Bhilaiis verytragic. Just now
our sister colleague Shrimati Sumitra was
telling that the firing followed after convinc-
ing the people. Is it the entire of the Bhartiya
Janata Party o shoct the people after con-
vincing them? Who were killed? They were
labourers, tribals, Harijans and the poor who
werenctableto presentthe memorandum of
their rightful demands to the administration.
This has become the culture of the Bhartiya
Janata Party. Those poorpeople whodonot
know to press fortheir demands, have stood
for their rights for the first time.. There are
several women, Harijans and tribals who
havereceived shots Fiftythousand rupeesis
being givento each of the victim. Isthe value
of an Indian citizen rupees fifty thousand
only? It i1s a matter of great sorrow. Is it the
culture? .. (Interruptions) This is really a
great incident. It should not be belittled.
Bhilaiis anindustrial area where big capital-
ists live (Interruptions) Mr. Speaker, Sir, it
could not be known as to where they disap-
peared. (Interruptions).. Nyogi was killed,
the Macdhya Pradesh Government has not
been able to solve this mystry sofar..(Inter-
ruptions) Mr. Speaker, Sir, this is the new
Culture dawnedupon Macdhyapradesh. The
Patwa Government in Madhya Pradesh in
resorting to repressive measures. | have a
friend in Bombay. In Bombay, the Whorl
matka operates andtodayin Madhyapradesh
Patwa Matka operates in each and every
village. Amurdertook place inJhabnadusto
operation of the Worlil Matka. Who is re-
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sponsible for this? | do not want to make any
political speech. Advani ji and Atal ji are
present here, they should realise as to what
Is happening in Madhya Pradesh, how many
people are being killed | have this press
cutting to show to those who are objecting to
it. The Bhartiya Janata Party Government of
Madhya Pradeshis responsible forthe Bhilai
incident. As has been demanded, this Gov-
ernment should be dismissed. This iswhat |
want to say because it is a very serious
incident. (Interruptions)

SHRI RAM VILAS PASWAN (ROS-
ERA): Mr. Speaker, Sir...

MR. SPEAKER: You speak daily.

SHRIRAMVILAS PASWAN: Ihad been
to Bhilai. | would, therefore, like to
submit...(Interruptions)

MR. SPEAKER: You finish off in two
minutes.

(Interruptions)

SHRI! RAJVEER SINGH (Aonla): Mr.
Speaker, Sir, Ilwant to put my submission on
record. It is not proper that we keep on
looking for the permission to speak by rais-
ing our hands 1o no avail but the leaders
enjoy the provilege to speak on every issue.

‘SHRI RAM VILAS PASWAN: Mr.
Speaker, Sir, this is no way connected with
any leader, but pertains to political party.
(Interruptions)

SHRI RAJVEER SINGH: Mr. Speaker
Sir, are we notthe elected representatives?
(Interruptions)

SHRIRAM VILAS PASWAN: Whenthey
had been allowed to speak on this issue,
therefore, why are we not being allowed to
put forth our view-point. This issue does not
just pertain to the Bhartiya Janata Party and
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the Congress alone. (/Interruptions)

MR. SPEAKER: Please be seated.
(Interruptions)

MR. SPEAKER: There are so many
issues before you. You want to speak on
every subject. If the speeches are long, then
allthe issues probably cannot be taken up. It
would have been nice onyou part nottohave
spoken today also if you had already put
forth your views yesterday itself. 1 will give
youtime, since you are saying that you have
visited the place. Issues pentaining to atroci-
ties onthe weakersections are allowedtobe
raised inthe House. Sincethis is concerning
the workers that's why time is being given.
You just make a brief speech.

(Interruptions)

SHRI RAM VILAS PASWAN:
Mr.Speaker, Sir, the main issue there is
concerning the workers. The main issue
there is .... (Interruptions)

AN HON. MEMBER: Will you speak on
every issue? (Interruptions)

SHRIRAM VILAS PASWAN: I speak on
behalfof the Janata Daland | have got a right
todoso.... (Interruptions) You are speaking
on behalf of the Bharatiya Janata Party. Is
there any political party which does not speak
on every issue.... {Interruptions)

MR. SPEAKER: Youfirst listentome. If
you keep on speaking like this everyday,
then how can the proceedings be conducted
smoothly.

(Interruptions)

SHRI RAM VIALS PASWAN): You al-
low leaders of various political parties to
speak, but restrictions are being imposed in
our case. (Interruptions)
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[English)

SHRI SOMNATH CHATTERJEE
(Bolpur): On this important issue, Members
have not been allowedto speak. This is very
serious.

MR. SPEAKER: | am allowing them.
(Interruptions)
[Translation]

SHRI RAM VILAS PASWAN: Mr.
Speaker, Sir, the incident of
Bhillai.(Interruptions)

[English)

SHRI SOMNATH CHATTERJEE: We
have heard her. Let her hear him. (Interrup-
tions)

[ Translation)

SHRI RAM VILAS PASWAN: Sir, the
root cause of the issue is the problem con-
cerningthe workers. In Bhillai workers forthe
last few years are struggling forthe minimum
wages. (Interruptions) even now workers
there are being kept in bondage. Instead of
Rs. 20-25, Rs. 10 are being paid as wages.
Even after 20-25 years of the contract labour
system being in vogue It is not being abol-
ished, creating a host of the problems.
Shankar Guha Neyogl who took up the
cudgles on account of this problem, was
killed. Even atthe time we visited the areawe

"alleged the complicity of big capitalists in his
killing. However, for the first time today we
are seeing the killing of a workerbeing given
political colour and the hon. Members of
Parliament are defending the culprit.

Mr. Speaker, Sir, | would like to know
whether it is proper to open fire on the
workers staging a dharna. (Interruptions)
This issue does not pertain o any particular
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Govemment and defending the police firing
is against all norms of humanity. | would like -
to know from the Government of India what
action is being taken by them in this matter?
The matter was handed to CBI (Interrup-
tions) Why has the CBI report not been
received yet? The Government is requested
to act on the CBI report. If the workers voice
is continued to be stifled like this in the
House, how can the things go on? You are
the custodian of the House. | Speak on
behalf of my party i.e. the Janata Dal and do
notin anyway cutinto the time allotted to any
other political party. Therefore, Janata Dal
condemns this ghastly killing incident and
urges the Government of India to take some
steps forthe protection of rights of the work-
ers.

SHRI LAL K. ADVANI (Gandhi Nagar):
Mr. Speaker, Sir, firing and killing incidents
might take place anywhere. | think it is quite
unfortunate and there can be no two opin-
ions onthis score. Firing on workers in Bhillai
or on Harijans in Faridabad or on common
peopleinTin Bigha s naturallycondemnable.
However, the reasons for resorting to firing
definitely needs to be looked into and also
whether the police indulged into excessive
use of force or unjustified use of force? |
believe that whenever any judicial inquiry is
instituted one of its terms of reference is just
this. | think that killing of 15-16 or 25-36
persons as has been alleged by a few,
though the official figure of killing in Bhillaiis
16 which is by no means insignificant, is
quite unfortunate and heart rending. it would
have been properto raise the issue of exces-
sive use of force had a judicial inquiry not
been instituted. Nobody has referred to the
version of Shrimati Sumitra ji onthe incident.
Though the Government of Madhya Pradesh
has been criticised, but nobody has referred
to the pressure in writing by the railway
authorities onthe Madhya Pradesh Police to
get the tracks cleared there, as the rail
movement from both the sides has come to
standstill. Instead of deploying the RPF,
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probably for lack of adequate personnel the
Madhya Pradesh Police was asked to clear
the tracks. The Government of Madhya
Pradesh was repeatedly asked by the Minis-
try of Railways and the Centre to get the
tracks cleared and now the hon. Minister is
saying that he will get the facts verified. The
hon. Minister may be aware of the fact that
both the Central Government and the Minis-
try of Railways asked the Government of
Madhya Pradesh to get the tracks cleared.
Version of the Government is that the Police
officerdeputedto getthe tracks cleared was
stened to death during confabulations with
the people assembled there. Now the com-
plete facts about the version of the Govern-
mentwillcome to light afterthe completion of
judicial inquiry that whether the version of
the Government was just an attempt to jus-
tify firing. | am simply not in a position to
comment on it. However, when it is being
reported that a Police Officer died in stone
throwing because his brain came outand a
lady Police Officer was nearly killed.

[English]

She was nearly killed in the stoning.
These are facts which have been broughtto
light orwhich have been givento us. Whether
they are correct cr there is some exaggera-
tion orwhether it is a justification put forth by
the police authorities can only be estab-
lished by an independent inquiry. So. the
State Government has done only the right
thing possible in the situation, namely, to
institute a judicial inquiry and try to find out
whether any excessive use of force has
been there.

[ Translation]

Mr. Speaker, Sir, most of the points
were resolved in the discussion which was
going on. The Government's sincere inten-
tion of doing justice to the workers is proved
by the fact that except one demand, allthe 9
out of 10 demands had been fulfilled.
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Even in respect of worker grievances,
the Government'’s intentions are made very
clear. *

[Translation]
But no other reason could be found.
[English]

| was amazed and wonder-struck to
hear that.

[ Transiation)

The matter relating to death of police
personnel or seriously injuring a woman
police officer was not discussed here. Inthe
course of discussion, it was said that the
activists of Bajarang Dal arrived there.

[English)

They were just provocateurs, because
of which this happened. | wish this Parlia-
ment House were not made a forum for this
kind of absolutely baseless and absolutely
slanderous allegation against the Madhya
Pradesh Government. The Madhya Pradesh
Government has certainlyto give an account
as to why this kind of firing became neces-
sary, and that they should be able to give
only after aproper investigation is made into
the affair.

(Translation)

Mr. Speaker, Sir, today | came only for
the reason that the Hon. Prime Minister was
to make a statement, a notice towhich effect
had been displayed on the notice board. that
[English]

immediately after the Question Hour,
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there will be a statement by the Prime Minis-
terandwhat I find here isthat Shri Chandulal
Chandrakar from the ruling party stands up
to describe Bhillai as an other Jalianwala
Bagh. Is this the kind of statement which is
expected from Member of Parliament here?
What is the situation?

[Translation)

| have given three instances, Jatavs
were killed in Haryana by the police. No
judicial enquiry was ordered into it and no-
body did discuss about it. People were killed
in Tin Bigha, This thing should also be dis-
cussed. itwillbe discussed....(Interruptions)

Mr. Speaker, Sir, | fail to understand
why only the case of Madhya Pradesh
Government should be discussed here. Is it
because ofthe factthatthe people of Madhya
Pradesh expreased their confidence in the
BJP Government of Madhya Pradesh. Simi-
larly, attack is made on the Governments of
Rajasthan and Uttar Pradesh. Mr. Speaker,
Sir, you have to consider whether this forum
is meantforthis purpose? Sotaras the case
of Bhilai is concerned, Shri George Fernan-
des had given a fewsuggestionsto the State
Government. Shri Shankar Niyogi had also
come to meset me in the same context, after
which | did whatever | could in my capacity
and advised the Madhya Pradesh Govern-
ment accordingly which worked in that direc-
tion,

Recently, Shri Kailash Joshi also made
certain efforts, a reference to which has
been made here. On the advice of Shri
Patwa he tried to persuade themto reach an
understanding. In the end there was exces-
sive use of force. It has to be ascertained as
to why it was done. Since | listen to all the
versions, |knowthat there is some conflictin
regard to Union leadership which could be
the cause, butldon'tknow.. .(Interruptions). ..
My only submission is that by ordering a
judicial inquiry into the matter, the Govern-
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ment of Madhya Pradesh has proved its
credibility andgoodintentions. There canbe
no objection to it.

SHRI HARIN PATHAK (Ahmedabad):
Mr. Speaker, Sir, through you, | would like to
draw the attention of the House to the pre-
planned inhuman killings hat took place last
week on the day of Rath Yatra when the
procession was being taken out, particularly
in Ahmedabad in Gujarat. The whole country
knows that the procession of Lord Jagan-
nath is taken out in various parts of the
country, particularly in traditional cities. n
Ahmedahad, a city of Gujarat also the Rath
Yatra of Lord Jagannath passes through a
particular route forthe last about 113 years.
Lakhs of people join this procession. This
procession starts at 7.30 in the morning and
after passing through various main routes, it
returns to the temple at 12.00 in the night.

12.56 hrs.
[MR. DEPUTY SPEAKER in the Chair

For the last 10-15 years, some Con-
gress leaders in connivance with anti-social
andanti-national elements have been creat-
ing a vicious atmosphere in Ahmedabad.
They do not want the Rath Yatra pocession
to pass through their area. Attacks were
made on the Rath Yatra in 1947, 1985 and
1987.0n2ndJuly, the procession started at
7.30 A.Mfromthe temple. The previous day
it was announced by Doordarshan that the
procession would pass peacefully and re-
turn at night. As soon as the procession was
passing through Dariapur and Shahpur Ex-
tensions at at about 4.45 in the afternoon,
the anti-social elements attacked it. On that
occasionthousands of policemen were pres-
ent there, The DIG himseff was present,
because attempts were always made from
this extension. The DIG, the IG and CP, all
were present there.

Mr. Deputy Speaker, Sir, big tourers



